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APPLICATION NO_· --'---OF 

Respondent (s) 

Advocate for· 
Respondents (s) 

Orders Of The Tribunal 

OA NO. 171/2'003 

Date of Orq_~r 

24.09.2004 

Hr. AshvJini ~'vJamy ~ counsel for the 

app lie ant, present. 

Er. Kailash Na.th Joshi, counsel for the 

respondents is also present. 

The lear ned coun se 1 for the app li.ca.rr. . 

Nr. Sv,'amy submits· that the applicant isno 

more and the applica.tion therefore, has 

become infru.ctuous. In that view of the 

matter, the application· is dis.-nissed. 

(G. R.Patv-Jardhe..n) 

Adm. l'1ember 


